
IN THE HIGH COURT OF

WP(C^ No.13403 of 201

Bipin Bihari Pradhan
-Versus-

State of Odisha & others ...

2021

Petitioner

0pp. Parties

AFFIDAVIT BY THE CHIEF DISTRICT

MEDICAL & PUBLIC HEALTH OFFICER,

BALASORE & COLLECTOR, BALASORE IN
COMPLINACE OF THE ORDERS DTD. 14™

JULY 2021 AND 02.09.2021.
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I, Dr. Dulalsen Jagatdeo, aged about 62 years,

Son of Late Bijoysen Jagatdeo, at present working as

Chief District Medical & Public Health Officer,

Balasore, At/PO/Dist. Balasore do hereby solemnly

affirm and state as follows:-

1. That I have been duly authorized by the

Collector, Balasore to swear this affidavit on his

behalf. I am well acquainted with the facts of the

present case and competent to swear this affidavit

in my official capacity.

2. That, I have gone through the directions issued

in para-14 of the order dated 14^ July, 2021 and 2"^

Sept, 2021 and understood the contents thereof.

3. That, the present affidavit is being filed in

compliance of the aforesaid directions of the Hon'ble

Court.
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4. That in reply to para No.2(i) of the Hon',bIe

Court's order dtd. 02.09.2021, it is humbly submitted

that, estimates has been submitted by the Executive

Engineer, R&B Division-II, Balasore to accord

necessary administrative approval from Health and

Family Welfare Department vide Letter No. 6501

dated 20/09/21. Copy of the letter dtd. 20.09.2021 is

annexed herewith and marked as Annexure-A for kind

perusal.. After receipt of the funds the same will be

released to the Civil Contractors P.W.D. who have taken

up the workof effecting repairs to the kachha houses in

area-2.

Apart from that, it is also reported by the

Executive Engineer, R&B Division-II, Balasore vide

letter No. 6662 dt. 28.09,2021 that, the construction of

shed at Leprosy colony is in progress. All the pile

foundation for 10 nos. of dwelling houses have been

completed. Brick work in 2 (two) nos. of dwelling

houses have been completed up to lintel level & the

balance work is in progress. Copy of letter No. 6662 dt.

28.09.2021 is annexed herewith and marked as

Annexure-B for kind perusal.

5. That in reply to para No.2(ii) of the Hon'ble

Court, it is humbly submitted that the filling up of the

dump.yard has been taken up by B.D.O Remuna, but it

could not be completed due to incessant rain..

However, steps are being taken by the B.D.O. Remuna
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to complete the earthen filling by the end of this week.
f

Further, it is also submitted before the Hon'ble Court

that, garbage has been cleaned up by BDO Remun^.

Copy of the BDO Remuna, letter No. 2799 dated

27/09/21 is enclosed herewith and marked as

Annexure-C for kind reference.

6. That in reply to para No.2(iii) of the Hon'ble

Court, it is humbly submitted that as per the

observation made by the Amicus Curiae(AC), a 2000

litre capacity overhead tank has been provided by the
Executive Engineer, RWSS Division for uninterrupted
water supply to the 10 toilets which have been

constructed. Copy of photograph is annexed herewith

and marked as Annexure-D.

In addition to this BDO Remuna has reported

that, 6 Nos of toilets have been made fully functional

with overhead Tank and water supply.4 Nos of toilets

are at finishing stage which will be completed shortly.

7. That the request by Hindu Kusth Nivaran

Sangathan (HKNS) for increasing leprosy cases from

33 to 60 has been examined and accordingly, another

17 cured leprosy persons with deformities have been

identified, thereby increasing the inmates from 33 to

50 have been proposed and their names have been

submitted to the Secretary, Hindu Kusth Nivaran

Sangathan (HKNS) for taking necessary action at their

end. Copy of letter No. 16145 dt. 18.09.2021 of the

clearance
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CDM&PHO is enclosed herewith and marked as

Annexure-E for kind reference.

8. That the answering 0pp. Party craves for leave

of the Hon'ble Court to make further submissions and

file further affidavits in support of his contentions, in

the interest of justice and for effective adjudication by
the Hon'ble Court.

9. That the facts stated above are true to my
knowledge, based on available official records and the

rest are humble submissions before the Hon'ble Court.

Identified by

Advocate's Clerk'A/G.'s Office Deponent.

CERTIFICATE

Certificate that due to non-available of cairtridge
papers white papers have been used.

Cuttack

Dated.29/09/2021

Addl. GovernmeixfAdKmcate

■^oiennnly affirm_o^
at Cuttack on.

t>y
^dvocale/Adv's Cle
Personally, th

to the best of h

C.MISHRA, No
Redg. No-21/05

e pepon«im
indent

office/notary
facts stated above are

knowledge.

iSHAl



A.PiNEXURE'* /f

OFFICE OF THE EXECUTIVE ENGINEER
BALASORE (ROADS & BUILDINGS ) DIVISION-II

AT/PC- BHASKARGANJ, STATION ROAD . BALASORE
E Mail IP > eepwdbls2@ginail.com

To

Sub

Sir.

The Collector and District Magistrate.
Balasore.

Construction of Shed at Leprosy Colony, Bampada, Balasore.

With reference to the subject cited above, it is to state that,

according to the order High Court Dt. 09.08.2021of WP( C) No. 13403 of 2015 and
instruction of Collector A District Magistrate, Balasore, the construction Of Shed at
leprosy Colony Bompoda, Balasore is in progress. In the mean while Amicus Curiae of
Hon'ble High Court visited the site on Dt. 29.08.2021 and asked for early execution of
Construction of Shed for dwellers of Leprosy Colony.

Therefore, the following estimates are hereby submitted for

accordance of Administrative Approval and placement of funds for early execution &

St. No.

1

Name of the Work

Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-1)

Amount

499,800.00

2

Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-2)

419,000.00

3

"construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-3)

419,000.00

4
Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-4)

419,000.00

5

Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part^S)

419,000.00

6

Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-6)

419,000.00

7
Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-7)

419,000.00

8
Construction of Shed of Leprosy Colony at Bampada, Balasore for
2021-22 (Part-8)

419,000.00

9

Construction of Shed of Leprosy Cblony at Bampada, Balasore for
2021-22 (Part-9)

419,000.00

TRUE COPY
ATTE^T:.p.D
.  Oisti-ir.l iVledicni

Public l-lealth Officer

Balasore
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10
Construrtion of Shed of Leprosy Colony at Bainpada/ Balasore for
2021-22 (Part-10)

419it)pa00

End'- Estimatc^iJX lOSets

Youps

Memo No Dated.

Copy submitted to
thdtiort and necessary action.

Merho No

Executive EngliieePi
Bafasdpd(MB)^6ifeion/'n

the DM6T, Odisha, Bhubarieswaf for favour of kind

\
Executive Engineer

Balasore (R&B) Oividon.-IX

.  Copy sutotted to the Chief Engineer, (Buildings); 0dish<^/jhujb^eswar
for. favour of kind Information and necessar7 action,- ^

-  • • Executive Engineer,
Balaisore(RAB)Divlslon.-II

Memo No Dated.

Copy submitted to the Chief Construction Engineer, Eastern Circle (RAB)
Balasore for favour of kind information and necessary action. ^

Executive Engineer,
.  Balasorci(RAB) Dlvlsion.-II

Memo No Dated.

Copy to the Sub-Divisional Officer, Sadar (RdtB) Sub-Division, Balasore/
Assistant Engineer, Road (R&B) Section No-Ili; Balasore for information and necessary
action.

Executiw^ngineer,
:  Balosorc (RAB) Divislom-H

TRUH COP'Y , ■ ,
.ATTEST.EB.:::v:

G i ef pi st fi ci W1 ed ie
Public 1-lealth Office/

Balasore



^  ANNEXURE-3

contact no: - 06 782263W

A T/^O- noLoiRGANJ, BALASORE E Mail ID: - eep.dbIs2@gnu:U.corn

N° ■-■:xS'Cy'=i~^^

The Collector and District Magistrate, Balasore.

Construction 'of shed at Leprosy colony in Lewis Road,
Bampadain the District of Balasore for the year 2021-22.

To

Sub: -

In inviting a kind reference to the above noted subject, it is to state
that the Construction of shed at Leprosy coiony is in progress. All the pile foundation
for 10 nos of dweiiing houses have been compieted. Brick work In 2 (Two) nos o
dwelling houses have been completed up to lintel level & the balance work ,s in
progress. The work is delayed due to continuous ram.

This is for favour of your kind information & necessary action.
Yours fiaithfully,

Executive Engineer,
Balasore (R 66 B) Division-Il

Memo No. Date.

Copy forwarded to the Assistant Executive Engineer, Sadar R&B
Subdivision for information & necessa^ action. He is instructed to expedite the work
so as to complete the work in all respects within the time line.

Executive Engineer,
Balasore (R 86 B) Division-II

V

TRUE COPY
ATTESTED

Chief Districi Medical fi.
Public Health Officer

Balasore



ANNEXURE"^

OFeCE OF THE fajjchaVat samiti, remuna
■  • Ph. No.:-06782-224369

i  !• ■ ■; il;
• y- • E-mail-Qri-remuna^gramsat.nic.in

Lettirif^b. 2799 Dt. 27-09-2021

To

The Collector,
Balasore. ■ ■■

Sub Submission /of compliance report regarding visit of three Amicus Curie
to the Leprosy Colony

Ref Letter No. 291/Res. Dt.05/08/2021

Sir,

in inviting a reference to the letter on the subject cited supra, 1 am to
comply herewith the reply of laid down para no. 12 (VI) and 12(VII) of WP( C ) No.
13403 of 2015 as noted below : ;
Para-12(VI) '■ ■ ■

The filling up of dump yard inside the premises of the Leprosy Colony
has been taken up but could not be completed due to incessant rain. It will
be completed by end of this week. Garbage inside the premises has been
cleaned up.

Para-12(VII) ■ " ' .
5 nos of toilets for 33 nos of families are fully functional with

overhead tank and water supply. 4 nos of toilets are at finishing stage and
will be completed very shortly.

This is for-favour of :kind information.

Yours Fai ully,

V  \

iVIemo No. 2800 Dated .27-09-021

Copy to Deputy Collector, Judicial Section, Balasore fofVavour of information,

k?
ixre-R'

fRemuna

TRUE COPY
ATTESTED

Cnief District Wsdical &
Public Health Office^

Balasore
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ANNEXURE"£^

'I-
.*■■

Letter No^i
Date.,

.Ou^h

'  ■ To
•  . - '

Ww

l^ub.-

, .S:

i.'* .
•.r^xr.

The Honorary Secretah/^HKNS,.Odhha sue BranchyHOP BuHding.Dlrect9rof HGaUn, ^ ^
Bhubanesy/af.

,, .,^ 33 to 50 of lewis Leprosy Colony, Bampacia,increase of inmate strenBlhfrom.33 to :.u
Baiaspre

, „ „ ,»....
pressinsfor admission in the lew,s |„,prmallon and necessary
tor virWch the list of Inmates is . i^ssEPoDeP't'me"'""''''"'""''PCtionfo.obtainingthepermissIonf.omGovt,inS5EPDU P , ,„d

Yours falthfuHy

.v\

District PublidlSh Officer, Balasore

Memo No. l

copy sobmitled to the eollcclor Balasore for kind informabon and necessary
action.

District Public HeatlhDff^cer, Balasore
V"

MefiipNo. CopV submitted to the Chief District Medical & public Healib Officer, Balasore for
inforrnaUon and necessary action-

roteiBi

r^s.,-

wjmnm ftfcS775te»C2

rostfr te!J,24/W/:'Wl.i1:5^

PW:75IW1, fhittijifsjjf C.P.O.
Frw;5isTS5ci n/.masi

' UirtOflis

OlstriciPubUcHeSUh Officer, Balasore
V

IftlUPM TRUECOP^
;5,TTEETEU

Ch Disinci
Public Heaiib Officci

r3^>!a?oro



■  ■ ■ ■ ■ . VJ- ■
Prop.bsed;;New Entry to RC for HKNS Approval of LEPROSY,

^l^HEXURE"

bL NO nAme . AGE SEX ADHAR NUMBER
^aura Murmu 72 MALE 642395328655

Sita Baskey 59 female 728275690334

■ 3 ■: ' " SUkurasing . . 51 MALE 881088572608

Parbati Sing 41 FEMALE 895012680677

Uliy Baskey 72 FEMALE 386385763626

6  jPana Hembrum 55 FEMALE 7112554539G7

^ 7 jGhandra Mohan Murmu 61 MALE 843367873791

v" S jKuniSing 76 FEMALE 252610139943

9  jSybasmi; Marandi 60 FEMALE 270622241583

1  lb Bhaghara marandi 35 MALE 499521176559

11 Padmavati das 61 FEMALE 948908132019

12 Surendra Besra 70 MALE 890202143090

13 Surendra Malik 59 MALE 494444866556

14 Mangai Soren 63 MALE 825257463304

IS DhanI Besra 65 FEMALE 474827862146

16 Sauna lyiurmu 67 MALE 631023001186

17 Hajimani Murmu 55 . FEMALE 324098697765

Adql uislTici PubUc
Healib OfficctlUpto^y)

Balftsote

V

0\stf\c*
pubWcHoa'thOmco.

Balasort - GOPV
p^ttested

District ssedica!&
public Heailb Oificer

Balasore




